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2 fagR TToTe (SraTgRer), 28 FeT$ 2016

The 27" July 2016
No. 8Pa/Vi.-04-08/2015/5031/P.R.—In exercise of the powers conferred by
section 94(2) read with section 146 of the Bihar Panchayat Raj Act, 2006, the Governor of
Bihar is hereby pleased to make the following Rules to amend the Bihar Gram Katchahry
Nyayamitra (Appointment, Service Conditions and Duties) Rules, 2007:-
1. Short title, extent and commencement.—(1) These rules may be called the
Bihar Gram Katchahry Nyayamitra (Appointment, Service Conditions and Duties)
(Amendment) Rules, 2016.
(2) It shall extend to the whole of the state of Bihar.
(3) It shall come into force from the date of its publication in the official gazette.
2. In sub-rule (5) of Rule 6 of the Bihar Gram Katchahry Nyayamitra
(Appointment, Service Conditions and Duties) Rules, 2007 the following sentence shall
be added:-
"When two or more than two candidates have equal marks, the candidate being
senior in age shall be given preference in employment.”
By order of the Governor of Bihar,
ARVIND KUMAR CHAUDHARY,
Secretary to the Government.
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